
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

CA No.4912017 
IN 

CP NO. 105(ND)I2013 
RT N0.751C hdlNDl2016 

Anil Kumar Batra . . . Petitioner 

Versus. 

M/s  Ganpati Empires and Estates Pvt. Ltd. & Ors. . . . Respondents 

Present: Mr. Karan Malhotra, Advocate for petitioner. 
Mr. Sanjay Mishra, Advocate for respondents. 
alongwith S1Shri Tarsem Lal Batra, Anil Kumar Batra, 
Satish Kumar Batra and Sunil Kumar Batra. 

CA No.4912017 has been filed for taking on record the 

compromise stated to have been reached between the parties. 

List the matter on 05.05.2017 along with CP No.133 (ND)/201 I I 
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